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I. the Chairman of the Committee on Private Mcmben' Bills and Ret0lutions having 
been authorised by the Committee, present on their behalf thit their Twenty-fifth lleport. 

2. The Committee met on the 2nd September, 1965 to romider allotment of time to 
the Resolutions set down in the Liat of Business for Friday, the 6th September, 1965. 

!. The Member• whole resolu.tiona had been included in the Lilt of Businea £or the 
6th Sept.ember, 1965 had been invited to praent their views on the resolutiona before 
the Committee but none of them attended the sitting. 

4. The Omimittee NCOllllllCnd the allocation of time as follows :-

(1) Resolution regarding Upgrading of Madras city. 

(2) Resolution repnling Working and electiona of, to-operadftl 
and pancbayatt. 

(5) Resolution regarding Development of Delhi. 

(4) RelOlution regarding Military reverses in NEFA ICCtor. .. 
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